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PAPERS LAID ON THE TABLE
FINANCE ACCOUNTS

The Minister of State in tbe Minis-
try of Finance (Shri B. R. Bhagat):
On behalf of Shri Sachindra
Chaudhuri I beg to lay on the Table
a copy of the Finance Accounts of
the Central Government for the year
1964-65.
LT-6264/66 }.

ANNUAL AccoUNnTs oF Kanpra Port

TRUST

The Minister of Transport, Avia-
tion, Shipping and Tourism (Shri
Sanjiva Reddy): I beg to lay cn the
Table a copy of the Annual Acrounts
of the Kandla Port Trust for the pe-
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[ Piaced in Library, See No.
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riod from 29th February, 1964 to 31st
March, 1864 and the Audit Report
thereon, under sub section (2) of ;ec-
tion 103 of the Major Port Trusts Act,
1963. [Placed in Library. See No. LT-
6265/66).

SUGAR CONTROL (AMENDMENT) ORDER,
1966

The Deputy Minister in the Minis-
try of Food, Agricalture, Community
Development and Co-operation (Shri
Shinde): I beg to lay on the Table a
copy of the Sugar (Control) Amend-
ment Order, 1866, published in Noti-
fication No. G.8.R. 458 in Gazette of
India dated the 22nd March, 1966
under sub-gsection (6) of section 3 of
the Essential Commodities Act, 1335.
[Pleced in Library. See No. LT-6266/
66].
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